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WELFARE SCHEMES FOR WOMEN AND
CHILDREN

*1115. Shri M. L, Dwivedi: Will the
‘Minister of Education be pleased to
state:

(a) the progress made in administer-
ing the fund of rupees four crores
set apart by the Planning Commission
for aiding welfare schemes for women
and children;

(b) whether the schemes which were
to be implemented through the Central
Social Welfare Board have been formu-
lated; and

(c) the work done so far either by
the Social Services Division of the
Planning Commission or any other
institution?
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[See Appendix V, annexure No. 44.]

o & gt o wila] S Ola

R R R

Ly wlpaid pad i Dl SNy
- uee g0

8 SEPTEMBER 1953

Oral Answers

[The Minister of Education, Natural
Resources and Scientific Research
(Maulana Aszad): (a) and (b). The
Government have recently set up the
Central Social Welfare Boarq whose
functions are not confined to welfare
schemes for women and children alone-
—1o administer this fund. The Board
has had one meeting already, has for-
mulated its plans and methods of work
and has calleq for applicationg fromr
the voluntary agencies working in the
fleld of social welfare.

(c) A statement is laid on the Table
of the House [See Appendix V, annex-
ure No, 44.]

May I also state that a few days ago
all details have been given in reply
to a question.]

Shri T. S. A. Chettiar: I understand
the Board has made certain rules for
their guidance. Will the hon. Minister
please place them on the Table of the
House?
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[Maulana Azad: The pqard is fram-
ing the rules which will later on be
considered by the Ministries of Educa-
tion and Finance. If the hon. Mem-
ber so desir&s, they can be placed on
the Table of the House after they are
approved.]

S

Shri T. S. A, Caettiar: Some rules
were published in the newspapers, If
they were not approved, how could
they get into the newspapers? If they
are published, they could well be plac-
ed on the Table of the House.
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{Maulana Azad: I do not know what
rules’ the hon. Member is referring to.
Possibly some preliminary talks which
were held at the first meeting have
appeared in the reports. So far as I
know the rules are being framed and
will be put before the Ministry after
whose approval they will be considered
as having been completed.]

Shrimati Renu Chakravartty: May I .

know what special welfare schemes for
women and children have been consi-
dered by this Social Welfare Board?
- wlaais u‘ ‘_,.J d“"’ :of;f 1Y e
o Syt - gar e > JUU ey
Rk P& & -0 cauk
Surney ME ey S
HE oy iyl
LS € - (pom pydae - yen ol o2
-8 s

yo My

[Maulana Azad: RQetails cannot be
given as yet. The board will frame
these schemes. All that can be said
at present is that work will be done
specially for ‘he welfare of children
and women, the disabled and the help-
less.]

Shrimati Tarkeshwari Sinha: May I
know whether the Government of
India have set up an Indian National
Committee on early childhood educa-
tion, and if so how many members are
there in that committee, and what was
. the work done by them so far?
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[Maulana Asgad: It has nothing to do

with this board and [ rannot answer
this guestion at this time.]

Shri Thanu Pillai: May I know the
qualifications for membership of the-
Board, and who the members of the
Board are?
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[Maulana Azad: I can x:ead out the-
list of the members, but as for their

qualifications, the hon. Member can
himself judge them.]

Shri Thamu Pilai: Can I have a.
transietion?

Mr. Deputy-Speaker: The hon. Min-
ister is prepared to give the names,
and the hon. member may see their
qualifications himself.

Shri Thany Pillai: My question was-
whether any qualifications are attach-
ed to that membership, not what their
qualifications are.

Maulana Azad: No.

Shri N. M. Lingam: May I know the-
number of social welfare organisations
in the country, and how many of them
have been recognised by Government
as agencies for implementation of the
schemes of social welfare?

Mr. Deputy-Speaker: That will be-
done hereafter by the Board. That is-
what the hon. Minister gtated.

Shrimati A. Kale: Am I to under-
stand that so far no help has been
given to the social welfare institutions,
and that no work hag been started so:
far?
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[Maulana Azad: As far as I know,
‘no agency has been given any special
thelp so far, Preliminary work is being
done as yet.] ’

Shrimati Renu Chakravartly: What is
the agency through which this social
welfare work will be undertaken by
the various States, and may I know
‘whether direct communications may be
made by the Social Welfare Board now?
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[Maulana Arzad: This board has been
.set up so.that work may be done
-through the existing private agencies
who are doing this work now, and that
they may be rendered help. The board
has the full authority to hold direct
.communication in this regard and it is
.doing so.]
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[Munﬁau Azad: Yes. The board will

consider this matter also.]
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Mr. Depnty-Speaker:
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The hon. Minister said there were no
special qualifications imposed on or

expected of these members. No definite
rule has been laid down.

Shri Kelappan: May I know whether
any amount out of these Rs. 4 crores
has already been spent?

Maulana Azad: No.

Shri Boovaraghasamy: How many
social service Divisions or institutions
have been set up, and what are the
names of the places where they have
been set up all over the country?
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[Maulang Agzad: I cannot say any-

thing on this. The board has been set

up not to establish new institutions but

to help those private agencies which
are already doing this work.]

Mr. Deputy-Speaker: Private institu-
tions will be taken advantage of, and
through their agency, this will be done,

Shri Kelappan: Is any amount going
to be spent during the plan period?

Mr. Deputy-Speaker: Nothing so far.

Shri Kelappan: In the next three
years?
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Mr. Deputy-Speaker: The hon. mem-
ber may read the reply. Rs. 4 crores
have been set apart for this purpose,
to be spent within this period.
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Mr. Deputy-Speaker: I have allowed
50 many supplementaries.

Shri M. L. Dwivedi: But any for me?

Mr. Deputy-Speaker: I am sorry. The
hon. member has got another question

now,

EDUCATION MINISTERS’ AND VICE-
GHANCELLORS’ CONFERENCE

*1116. Shri M. L. Dwivedi: (a) Will
the Minister of Education be pleased
to refer to the reply to starred question
1932 asked on the 7th May, 1953 und
state the steps which Government have
taken or are going to take to fulfil the
assurance given by him on the occasion
of the Education Ministers’ and Vice-
Chancellors’ Conference held in Delhi
on 18th and 18th April, 1953 viz., that
‘the Government of India would consi-
der with the greatest sympathy the
recommendations of the Conference of
Education Ministers and Vice-Chancel-
lors of Universities’?

(b) Have the recommendations, sub-
mitted to Government by the Confer-
ence, been accepted?
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[ The Minister of Education and Natu-
ral Resources and Scientific Research
(Maulana Azad): (a) and (b). The:
Government have accepted in principle
the recommendatipns of the Conference
to establish a University Grants Com-
mission instead of two independent
bodies like the Central Council of Uni-
versity Education and a University-
Grants Committee.]
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[Maulana Azad: This is a question
of reforming the entire educational
system. The Government want that
an agency should be first set up. Then
they will be in a position to consider
the question of introducing necessary
reforms. The particular issue raised by
the hon. Member is already before the

Government and will soon be con-
sidered.]

Shri A, M. Thomas: The hon. Minister:
remarked on prior occasions that in
spite of the objections raised by the:
various Universities to the proposed
Bill, the Government were not going:





